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fte Minister of Labour and Rehabili-
tation (Shri Hathi): (a) and (b). The 
Act is already applicable to all estab-
lishments, including handloom establish-
ments employing 20 or more persons, 
from the accounting year commencing 
on any day in the year 1964. 

Employees of the Late Maharaja of 
Sirmur 

-!613. Shri Pratap Singh : 

Shri Virbhadra Singh: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) whether Government have re-
ceived any representation on behalf of 
thll' household employees of the late 
Maharaja of Sirmur in Himachal 
Pradesh regarding the non-payment  of 
their salaries since the demise of the 
Maharaja: 

(!b) whether it is  a fact that the 
Gaddi of Sirm.ur has lapsed to Govern-
ment· and 

(c) if su, who is liable to pay the 
arreats of s alary, allowances and pen-

r~ s, if any, to the employees ::tr,d to 
meet other household liabilities of the 
late Mah araja? 

Tlie Minister of Home Affairs (Shri 
Y n. Chayan) : (a) Yes, Sir. 

(b) the President has decided not to 
recognise any person as succes:>or to 
the late Ruler of Sirmur. 

(CJ The claims of the household em-
ployees and any other liabilities of the 
tate Ruler would be governed by the 
no:mallaw. 
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Hindi Training 

4615. Shri 'Ram ;(Jharan : Will the 
Minister of Home Afla.irs be pleased 
to state: 

(a) the number of those Lower 
Division Clerks who have passed the 
examination in Hindi Shorthand under 
t he Hindi Training Scheme so far; 

(b) the number of those employees 
amongst them whose services for Hindi 
shorthand have been utilized s:.:> far; 
and 

(c) if their services have not been 
utilized, the steps being taken by the 
Government in this regard? 

The Minister of State in the Ministry 
of Home Mairs ( Shri Vidya Char an 
Shukla) : (a) 48. 

(b) and (c). The Scheme for training 
of Central Government employees in 




